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ANNEXURE R1 
INSTALLATION OF TREE GAURDS AND CLEANING OF TREE PITS 
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DELHI DEVELOPMENT AUTHORITY 

OFflCE OF THE DY. DIRECTOR (HORT.)-IV 
sTiEll<H SARAI, PHASE-I, NEW nm.111-110017

REMINDER-II 

No.r.10(5)/IID-IV /DDA/2023-24-/ 4-2. Dated: Jo. ()J. 201-� 
To, 

The Suptd. Enginccr(Hort.) 
HCC·lf.DDA, Yamuna Sports Complex 
Surajmal Vihar, New Delhi 

I , 
Sub:· Regarding cleaning oflake situated al M/o Aff. M.P. Green area Smiriti Van Sec

A �t Vasant l(unj. 
Ref: Court case Original Application No. 737 /2022-- Amit Aggarwal Versus Delhi 

Development Authority 
F.10(5)/HD-IV /DDA/2023-24/1110 Dated :31-10-2023
F.10(5)/HD-IV /DDA/2023-24/1304 Dated :22-12-2023

Sir, 
Please refer on the above cited subject during the course of hearing, Lhe bench 

pointed out that there is a STP /water treatment plant in smriti van installed by OJ ll to 
treated the waste water before inlet in water body. A MOU nlso signed between DIM and 
DJB for the same. But it was again observed that the STP is not working as per terms and 
condition· of agreement. Waste water is being dumped inlo lake without treatment and 
lake is partially filled with water grass, polyethene and other waste etc therefore polluttng 
near by areas. 

So that you are gain requested that kindly intervein in the above mntter for 
compliance of court direction. 

Submitted for information and necessary action please. 

Copy to�- ··:-:•· �r.'c .. •·
1. Directot (Bci-tt:) S"otith-East for kind information please.

Dy. Director (Hort.)

HorL.l)ivin-lV /ODA 

2. Ex"ecut1ve Enginecr�(Civil),HCD-4/DDA, Nehru place, New Delhi for necessary
__.,,..action· p1ease·. • , •• • • 

\.,,3"." 7\sstt. Direttor: IV /Hort.IV /ODA, for necessary action. 
4. Office Copy

�-) 

Dy. Director (t-tol-P.j v // Lt_ 
Hort.l)ivin-lV /DDA '1 
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• REMINDER-1 

DELHI DEVELOPMENT AUTHORITY 

OFFICE OF THE DY. DIRECTOR (IIORT.)-IV 
slfEll<II SARAI, PHASE-I, NEW DEl.111· l 10017 

No.F.10(5)/110-IV /DDA/2023-24 / /.Jc, f 
To, 

The Suptd. Enginccr(Hort.) 
HCC-1/DDA, Yamuna Sports Complex 
Surajmal Vihar, New Deihl 

Sub:- Regarding cleaning of lake situated al M/o Aff. M.P. Green area Smirili Van Sec 
A at Vasant l<unj. 

Ref: Court case Original Application No. 737 /2022-- Amit Aggarwal Versus Delhi 
Development Authority 
F.10(5)/HD-IV /DDA/2023-24/1110 Dated :31-10-2023 

Sir, 
Please refer on the above cited subject during the course of hearing, the bench 

pointed out that there is a STP /water treatment plant in smriti van installed by DJB to 
treated the waste water before inlet in water body./\ MOU also signed between ODA and 
DJB for the same. ·Rut it was again observed that the STP is not working as per terms and 
condition of agreement. Waste water is being dumped into lake without treatment c1nd 
lake is partially filled with water grass, polyethene and other waste etc therefore polluting 
near by c1reas. 

So that you arc gain requested that kindly intervein in the above matter for 
compliance of court direction. 

Submitted for information and necessary action please. 

Copy to:; ¥,• ----

1. Dirett6r (IH>i't.) South-East for kind information please.

1 
Dy. Director (Hort.) 
Hort.Divin-IV /ODA 

2. Execut'ive Engineer (Civil),1-ICD-4/DD/\, Nehru place, New Delhi for necessary

_ /Ction please.
v Assft._Diretror- IV /Hort.IV /ODA, for necessary action. 

-1. Office Copy-

Dy. Di�/tij 
Hort.Divin-IV /ODA 
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DELHI DEVELOPMENT AlJTIIOntTY 

OlPICE or TIii� DY. Din ECTOR {IJOHT.)-IV 
SIIEll(II SJ\RAI, PJIASIH, Nf?W um.111-1 I 0017 

No.F.10(5)/IID•IV /DDA/2023-2,J/ /// o 
To, 

The Chief Englncer(l lort.) 
IICC•1/DDA, Ymnuna Srorts Complex 
New Delhi 

Sul>:- negardlng clcc1nlng of lal<e slluatcd :ll M/o Aff. 1\1.1'. Green area Smll'II I Van Sec 
A at Vasant J(unj. 

nef: Court case Original Aflpllcatlon No. 737 /2022·· Amit Am:arw:11 Versus Deihl 
Development Authority 

Sir, 
Please refer on the :ibove cited subject during the course of hearing, the bench

pointed out that there is a STP /water trc:itmcnt pl:int In smrili v.in installed hy DJI! 111
tre.ited the waste water before inlet In w:iter body. A MOU :ilso signed between DIM and 
DJfl for the same. But it was observed tlrnt the STP is not working :is per terms :ind
condition of agreement. Waste water is being dumped Into li1l<e without treatment and 
lake is parlially filled with water grass, polyethcnc :ind other waste etc therefore polluting 
near by areas. (photographs enclosed) 

So that you are requested that kindly interveln in the .ibove matter for compliilntc 
of court direction. 

Submitted for information and necessary action plcnsc. 

�✓ Dy. Director Oord/ ( , 

��-Divin-IV /DI)/\

Copy to:-
1. Director (Hort.) South-East for kind information please.
2. Executive Engineer (Civil),liC0-4/DDA, Nehru place, New Delhi for necessary

action please.
J/'OfflceCopy 

C)v¼�� 
��'f\� 

�'9 

as; 'I Dy. Director (I.lo ·l.j

J Hort.Dlvln•IV /OD/\

l)\v 
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